IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:16-04-2026

Date

16.04.2026

(Sea
WP (C) - Judgement Dtd. 2026- WRIT _
24903/20261(16.04.2026 18746/2023 S.K.SAHOO 04-07 BRANCH-5 2;)
COURT MISC.
24904/2026|16.04.2026 |F2O” S.HUSAIN No. [0rder Dtd. 2023-11- | popny, (Ses
56/2022 10 No-2
23 SEC.
COURT MISC.
24905/2026|16.04.2026 |F2O” D.P.DASH No. [0rder Dtd. 2023-11- | pppay | (Se3
56/2022 10 No-2
23 SEC.
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
24906/20261(16.04.2026 25523/2014 G.C.ROUT NO. 15 BRANCH-3 |NO
23 13)
COURT (Sea
24909/2026|16.04.2026 |- 20 P.K.PARIDA No. [0rder Dtd. 2026-04 No-
504/2024 09
23 13)
COURT MISC.
24910/2026|16.04.2026 | 2O P.K.PARIDA No. [0rder Dtd. 2026-04- |, opap (Sea
91/2026 10 No-5
23 SEC.
COURT
CONTC- Order Dtd. 2026-04- (Sea
24911/202616.04.2026 1812/2026 N.K.ROUT gg. 10 No-5
COURT
CONTC- Order Dtd. 2026-04- (Sea
24912/2026/16.04.2026 1860/2026 J.LENKA gg. 10 Now5
COURT
CONTC- Order Dtd. 2026-04- (Sea
24913/2026|16.04.2026 1543/2025 [M-N-MOHANTY gg. 10 No—&
COURT
CONTC- Order Dtd. 2026-05- (Sea
24914/202616.04.2026 1495/2026 M.R.PADHI NO. 2 08 No-5
OLD
MACA- COURT |Order Dtd. 2026-05- (Sea
24915/202616.04.2026 1216/2025 N.K.ROUT NO. 3|15 No-5
CONTC- COURT |Order Dtd. 2026-04- (Sea
24916/202616.04.2026 1779/2026 T.SWAIN NO. 3 110 CONTEMPT No—7
CRLMC- COURT |Order Dtd. 2026-05- (Sea
24917/2026116.04.2026 1087/2026 S .BARIK NO. 6 114 No—7
CRLMC- COURT |Order Dtd. 2026-04- (Sea
24918/202616.04.2026 1067/2026 S .NAYAK NO. 610 No-7




' CRLMC- COURT |Order Dtd. 2026-03- (Sea
24919/2026|16.04.2026 704/2026 |S-S-PATTANAIK NO. 619 No—7
' FAO- COURT |order Dtd. 2026-04- (Sea
24920/2026(16.04.2026 |0 [A.K.BARIK o e los e
' CMP- COURT |order Dtd. 2026-04- (Sea
24921/2026(16.04.2026 |0 " |S.P.SAMANTA o e los oo
COURT
24923/2026|16.04.2026 |CHET R.K.SAHU No. 2 |Order Dtd. 9999-12- (Sea
53/2026 31 No-7
OLD
COURT
FAO- Order Dtd. 2026-04- (Sea
24924/2026(16.04.2026 |52 o, |K.PARIDA NO. 2 | ¢ e
OLD
COURT MISC.
24925/2026 |16.04.2026 522;2026 K.PARTDA NO. 2 ggder btd. 2026-04~ |nppEar I\(](S:Z
OLD SEC.
COURT
CRLMC- Order Dtd. 2025-10- (Sea
24926/2026(16.04.2026 |,/ =0 |B.S.SWAIN No. 2 |7 s
OLD
COURT
CMP- Order Dtd. 2026-04- (Sea
24927/2026(16.04.2026 o270 B.K.JATI No. 2 |t e
OLD
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
24928/2026(16.04.2026 |10 )7, IS, R. BARIK no. | aranci.7 NO
23 18)
COURT (Sea
CMP- Order Dtd. 2026-04- |WRIT
24929/2026(16.04.2026 |co-"o o M.K.PANDA NO. 0% aranci_g Yo
23 42)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT ©
24930/2026(16.04.2026 o ) |D. K. JENA no. |t arancog [NO
23 23)
COURT (Sea
24931/2026|16.04.2026 |0F D.SAMAL No. [0rder Dtd. 2026-04 No-
457/2026 09
23 23)
COURT (Sea
24932/202616.04.2026 " (C) P. C. MISHRA No. [0rder Dtd. 2026-04 No-
9395/2026 15
23 23)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT ©
24933/2026(16.04.2026 | 00" IS, BARIK no. |t aranca_g [NO
23 14)
COURT (Sea
24934/2026|16.04.2026 |- S. SAHOO No. [0rder Dtd. 2026-04 No-
919/2025 09
23 14)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT ©
24935/2026(16.04.2026 | (20”0 [R. K. MALLICK no. | arancia NO
23 27)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT ©
24936/2026(16.04.2026 [ .o 0> . |S. K. PATRA no. |7 aranch. 7 NO
23 18)
COURT (Sea
24938/2026|16.04.2026 | J.BEGUM No. [0rder Dtd. 2026-04 No-
919/2025 09
23 18)
' WP (C) - COURT |Oorder Dtd. 2026-04- |WRIT (Sea
24939/2026(16.04.2026 | o0° . |D. SAMAL Nl b EANCH-€ o




23 124)
B COURT o (Se
24940/2026|16.04.2026 |CONTC M.PATI No. Order Dtd. 2026-04 No-
2013/2026 10
23 24)
COURT (Sea
24941/2026|16.04.2026 | CONTC B.SAMAL No. |Order Dtd. 2026-04 No-
1684/2026 10
23 24)
COURT (Sea
WP (C) - R. K. Order Dtd. 2026-04- WRIT _
24942/202616.04.2026 |, 101 /5025 |MOHAPATRA gg' 15 BRANCH-7 Tg)
B COURT o (Se
2494372026 |16.04.2026 | CONTC A.SAHOO No. [0rder Dtd. 2026-04 No-
2032/2026 10
23 15)
COURT (Sea
WP (C) — Order Dtd. 2026-06- _
24944/2026(16.04.2026 |7 57 . DAS No. |o% No
23 15)
COURT
CONTC- Order Dtd. 2026-04- (Sea
24945/2026116.04.2026 1886/2026 D.K.PANDA gg. 10 CONTEMPT No-6
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-04- |BRANCH e
24946/2026(16.04.2026 || (C)7 . IB. sAHOO gg. o oTvISTON Tgl)
BENCH-3)
COURT (Sea
24947/202616.04.2026 |"E(C) D. BISWAL No. |Order Dtd. 2026-04 No-
10717/2026 09
23 121)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT ©
24948/2026(16.04.2026 |}/ S)7 . |D. BISWAL no. [0 ey N
23 34)
COURT (Sea
24950/202616.04.2026 |"F(C) C. RANA No. |Order Dtd. 2026-04 No-
10595/2026 10
23 34)
WRIT
COURT (Sea
WP (C) - B. K. Order Dtd. 2026-05- |BRANCH ©
24951/202616.04.2026 10804/2026 MOHARANA gg. 13 (DIVISION T§9)
BENCH-3)
COURT (Sea
WP (C) - Order Dtd. 9999-12- |WRIT ©
24960/202616.04.2026 g o) o, |S. K. MOHANTY NO. 2 |77 NncH. NO
OLD 12)
WP (C) - COURT |Order Dtd. 9999-12- (Sea
24961/2026(16.04.2026 |0 0" |B.K.MOHARANA o s Tg;
WRIT (Sea
WP (C) - COURT |Order Dtd. 2026-04- |BRANCH _
24962/2026(16.04.2026 o 00)° . |B.N.PANDA el v rTSTON Ti5)
BENCH-2)
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
24963/2026(16.04.2026 |- (<L” . |B.MAHAPATRA el v o NCE_S §§§
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
24965/2026(16.04.2026 o1} " |B.MAHAPATRA el o NCHLS gg;
' WP (C) - COURT (Order Dtd. 2026-04- |WRIT (Sea
24966/2026(16.04.2026 |)2Vc17 o IN.K.ROUT il e e




| | | | | | 15)

' WP (C) - COURT |order Dtd. 2026-04- |[WRIT (Sea
1 |24968/2026116.04.2026  |35195/500 |- DAS €0 lno. 1015 BRANCH-1 |No-2
| WP (C) - COURT |Order Dtd. 2026-02- |[WRIT (Sea
2 24971/2026(16.04.2026 |0 o500 |G.JRYSINGH  [C.O. vo. 1|27 R ANCH-4 23;
| WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
3 24985/2026(16.04.2026 |12 00", oIS K. SHAIN c.o. wo. 115 R ANCHT SZ;
' COURT (Sea
WP (C) - Order Dtd. 9999-12- |[WRIT ©
4 |24988/2026|16.04.2026 |, " o |L D PANDA c.o. No.  |[5] manchos [NO
22 22)
' COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
5 24989/202616.04.2026 |15 50", o |S.N. PANDA c.o. No. % mancho7 NO
22 44)
' COURT
CRLMC- Order Dtd. 2026-04- |CRIMINAL |(Sea
6 |24990/2026(16.04.2026 | ,Zo00 . |P K MOHANTY |C.O. 22. 05 s oo
' COURT
CRLMC- CRIMINAL |(Sea
7 [24991/2026(16.04.2026 |,Zo00 . |P K MOHANTY |C.O. gg. s Neos
' CRLA- COURT |order Dtd. 9999-12- |CRIMINAL |(Sea
8 24992/202616.04.2026 | "> |H.K.PATRA c.o. ro. 1131 PO N
' WP (C) - COURT |Order Dtd. 2026-04- (Sea
9 |24993/2026(16.04.2026 |5302)- 0 |C R NAYAK c.o. ro. 1l e
| WP (C) - COURT |Order Dtd. 2026-04- |[WRIT (Sea
0 24994/2026(16.04.2026  |[2 o0 oIS K. SHAIN c.o. vo. 1 lis R ANCHT SZ;
' WP (C) — COURT |0rder Dtd. 2026-04- |[WRIT (Sea
1 |24995/2026(16.04.2026 |Sooc)o 0 P K MISHRA  |C.O. wo. 115 RANCH-2 s
| WP (C) - COURT |Judgement Dtd. 2026- [WRIT (Sea
2 24997/202616.04.2026 |13 007 o |S.N. PANDA c.o. vo. 1 lbacis R ANCHT gz;
| WP (C) - COURT Order Dtd. 9999-12- (Sea
3 24998/2026(16.04.2026  |ggc oo 0  [BHOJARAJ SETH|C.O. vo. 1 SZ;
| WP (C) - COURT Order Dtd. 2026-04- [WRIT (Sea
4 |25000/2026(16.04.2026 |15 00" o |S.N.PANDA c.o. vo. 115 R ANCHT EZ;
| WP (C) - RAMAKRT SHNA COURT Order Dtd. 2026-04- (Sea
5 25001/2026(16.04.2026  |gis oo Do c.o. vo. 1 hs SZ;
| WP (C) - COURT |Order Dtd. 2026-04- |[WRIT (Sea
6 25002/2026(16.04.2026  |;2 0", oIS K. SHAIN c.o. v, 1hs R ANCH-] ZZ;
' WRIT (ses
WP (C) - COURT |Order Dtd. 2026-04- |BRANCH ©
7 |25004/2026|16.04.2026 |gegr’ o o R DAS c.o. v, 1hs (DTVTSTON Ti9)
BENCH-3)
| WP (C) - COURT |Order Dtd. 2026-04- |[WRIT (Sea
3 |25005/2026(16.04.2026 | 15c00 ") 0, o |S.N.PANDA c.o. v, 1 hs R ANCH-] SZ;

9 [25006/2026(16.04.2026 |wp(C) - |3 J PARIDA  [C.O.  |COURT [Order Dtd. 2026-04- [WRIT [(Sea




9968/2026 NO. 1|15 BRANCH-7 |No-

18)
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea

25008/2026(16.04.2026 |15 o070 oIS K. SHAIN ro. 1 ls R ANCH-] SZ;
WP (C) - COURT |Order Dtd. 2026-04- (Sea

25009/2026(16.04.2026 |/ (oot 0 /D K JENA vo. 1l 22;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea

25011/2026(16.04.2026  |Jooou” 0 |L D PANDA vo. 1 le R ANCH2 22;
WP (C) - COURT |Order Dtd. 2026-04- (Sea

25014/2026(16.04.2026 | /ool |C SAMAL ro. 1 ls 22;
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea

25016/2026(16.04.2026 |} 70" |P BEHERA vo. 1 hs ERANCH2 ig;
WP (C) - COURT |Order Dtd. 2026-04- |WRIT (Sea

25019/2026(16.04.2026 |} ot” 0o |P K JENA ro. 1 hs ERANCH2 ig;
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea

25020/2026(16.04.2026 |51, (S DAS o 1o R ANCH- TZ;
WP (C) - COURT Order Dtd. 2026-04- (Sea

25021/2026(16.04.2026 | oo M R ROUTRAY vo. 1 hs Tg;
WP (C) - COURT |Order Dtd. 2025-12- (Sea

25022/2026(16.04.2026 |3, "0 |P BEHERA vo. 1 o8 TZ;
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea

25023/2026(16.04.2026 |} oon” 0o, |R PRADHAN vo. 1 ls RANCH-S 22;
WP (C) - COURT |Order Dtd. 2026-04- (Sea

25027/2026(16.04.2026  |3c.c) 000 |B K SWAIN vo. 1 hs ig;
LAA- COURT |Order Dtd. 2026-04- (Sea

25028/2026(16.04.2026 |20 D S SWAIN vo. 1o 22;
LAA- COURT Order Dtd. 2026-04- (Sea

25029/2026(16.04.2026  |,5 50 D S SWAIN vo. 1110 22;
LAA- COURT Order Dtd. 2026-04- (Sea

25030/2026(16.04.2026 | >0, D S SWAIN ro. 1110 ﬁ;;
LAA- COURT Order Dtd. 2026-04- (Sea

25032/2026(16.04.2026 |, 0 D J SWAIN ro. 1110 22;
LAA- COURT Order Dtd. 2026-04- (Sea

25033/2026(16.04.2026 |, o0, D S SWAIN vo. 1110 22;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea

25035/2026(16.04.2026 | /o000, U K PANDA ro. 1 los e

44)




03

04

05

06

07

08

WA- COURT |Order Dtd. 2026-04- |WRIT (Sea
25037/202616.04.2026 2589/2023 R K BISOI C. NO. 110 APDEAL No—4
LAA- COURT |Order Dtd. 2026-04- (Sea
25039/2026|16.04.2026 44/2026 D J SWAIN C. NO. 110 No—4
LAA- COURT |Order Dtd. 2026-04- (Sea
25042/2026|16.04.2026 43/2026 D J SWAIN C. NO. 1 110 No—4
LAA- COURT |Order Dtd. 2026-04- (Sea
25044/2026|16.04.2026 40/2026 D J SWAIN C. NO. 1110 No—4
LAA- COURT |Order Dtd. 2026-04- (Sea
25046/2026|16.04.2026 46/2026 D J SWAIN C. NO. 1110 No-4
LAA- COURT |Order Dtd. 2026-04- (Sea
25049/2026|16.04.2026 49/2026 D J SWAIN C. NG. 1110 No-4
LAA- COURT |Order Dtd. 2026-04- (Sea
25051/202616.04.2026 41/2026 D J SWAIN C. NO. 1110 No-4
CRLMC- COURT |Order Dtd. 2026-04- (Sea
25054/202616.04.2026 906/2026 P.K.DASH C. NO. 1115 No-—4
CRLMC- COURT |Order Dtd. 2026-04- (Sea
25055/2026|16.04.2026 1134/2026 B.K.BEHERA C. NO. 1115 No-—4
CRLA- COURT |Order Dtd. 2026-06- (Sea
25057/202616.04.2026 146/2026 B.DAS C. NO. 6 |23 No-—4
CRLMC- COURT |Order Dtd. 2026-04- (Sea
25059/202616.04.2026 649/2026 S.P.SAMANTA C. NO. 6 |15 No-—4
CRLMC- COURT |Order Dtd. 2026-05- (Sea
25061/202616.04.2026 992/2026 A.K.ROUL C. NO. 607 No-4
CRLMC- SANTOSH KUMAR COURT |Order Dtd. 2026-05- (Sea
25064/202616.04.2026 1143/2026 |DWIVEDY C- NO. 6 |01 No-4
CRLMC- COURT |Order Dtd. 2026-04- (Sea
25066/2026|16.04.2026 861,/2026 B.R.SETH C. NO. 6 109 No-4
CRLMC- COURT |Order Dtd. 2026-04- (Sea
25070/2026|16.04.2026 1146/2026 D.BARIK C. NO. 6 |15 No-4
COURT
CRLMC- Order Dtd. 2026-06- (Sea
25072/2026|16.04.2026 4621/2024 R.K.MOHAPATRA [C. Tg. 24 No-4
COURT
FAO- Order Dtd. 2026-04- (Sea
25075/2026116.04.2026 525/2025 J.DEHURY C. ?g. 15 No-4
COURT (Sea
CMP- Order Dtd. 2026-04- [WRIT
25080/202616.04.2026 1154/2019 H K BHOL C. NO. 15 BRANCH-4 No-
15 27)
COURT (Sea
CMP- Order Dtd. 2026-04- |[WRIT
25081/202616.04.2026 1154/2019 K MOHANTY C. NO. 15 BRANCH-4 No-
15 27)
COURT (Sea
WP (C) — Order Dtd. 2026-04- [WRIT _
25092/202616.04.2026 2255/2023 J P KAR C. NO. 09 BRANCH-2 No
15 34)
COURT (Sea
25093/2026|16.04.2026 Z;’]ZEZ;’SS% S. P. DAS C. NO. 3 ?gder btd. 2026-02 No-
OLD 34)
CRLMC- COURT |0rder Dtd. 2026-05- (Sea
25094/2026|16.04.2026 1133/2026 R K MOHAPATRA |C. NO. 6 11 gz;
09 [25095/2026 [16.04.2026 |wp (C) - A K PANDA C. [COURT |order Dtd. 2026-04- [WRIT | (Ses




10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

6848/2026 NO. 6 |15 BRANCH-7 |No-
10)
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25096/202616.04.2026 |go oo o | K PANDA c. vo. ¢ lis R ANCH-4 ?3;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25097/2026 (16.04.2026 | o o', [A.K.PANDA c. wo. e lis R ANCH-S 22;
WP (C) - COURT |Order Dtd. 2026-04- |[WRIT (Sea
25098/2026 (16.04.2026 |0 ', (A K PANDA c. vo. 6l R ANCH- 4 ?3;
WP (C) - COURT |Order Dtd. 2026-04- (Sea
25099/202616.04.2026 |gg50) 0 |A.K.PANDA c. vo. ¢ lis T?;
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea
25100/2026 (16.04.2026 |00 0o A K JATI C. vo. e lis R ANCH-4 23;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25102/2026 (16.04.2026 |0 =" |A.K.PANDA c. vo. e lis R ANCH-3 Ti;
WP (C) - COURT |Order Dtd. 2026-04- |WRIT (Sea
25103/2026 (16.04.2026 |5, ">, A K PANDA c. vo. e lis RANCH-1 INeod
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea
25104/2026 (16.04.2026 |0, [A.K.PANDA C. vo. 6l R ANCH-3 Ti;
WP (C) - COURT Order Dtd. 2026-04- [WRIT (Sea
25105/2026 (16.04.2026 |55, A K PANDA c. wo. e lis R ANCHLS gg;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25106/2026 (16.04.2026 | o000, [A.K.PANDA C. v 6 he R ANCH-] T8;
WP (C) - COURT lOrder Dtd. 2026-04- |WRIT (Sea
25108/2026 (16.04.2026 |coo="> . A K PANDA C. vo. e lis R ANCH-8 zg;
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25109/2026 (16.04.2026 |0 0o, [A.K.PANDA c. wo. e lis R ANCHLS gg;
WP (C) - COURT |Order Dtd. 2026-04- |WRIT (Sea
25110/2026 (16.04.2026 |5 oo, (A K PANDA c. vo. ¢ lis RANCH-1 INeod
WRIT (e
WP (C) - COURT Order Dtd. 2026-04- [BRANCH ©
25111/20261(16.04.2026 6750/2026 A K PANDA C. No. & |15 (DIVISION Ti2)
BENCH-2)
WP (C) - COURT Order Dtd. 2026-04- |WRIT (Sea
25112/2026/16.04.2026 | 52,4, (A K PANDA C. No. & |15 BRANCH-8 ig;
COURT (Sea
CMP- Order Dtd. 9999-12- |[WRIT
25113/2026 (16.04.2026 |;°° oo, |S.MOHAPATRA [C. No. |37 e
20 20)
COURT (Sea
25114/202616.04.2026 |"E(C) A K PANDA c. No. [0rder Dtd. 2026-04 No-
6851/2026 15
20 20)
27 [25115/2026[16.04.2026  |wp (C) - A.K.PANDA C. [COURT |order Dtd. 2026-04- [WRIT [(Sea




28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

6853/2026 NO. 15 BRANCH-7 |No-
20 10)
COURT (Sea
25116/2026(16.04.2026 |"E(C) A K PANDA No. [0rder Dtd. 2026-04 No-
8780/2026 15
20 10)
COURT
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
25117/2026|16.04.2026 8832/202¢ A K PANDA 28. 15 BRANCH-2 [No-8
WRIT
COURT (Sea
WP (C) - BRANCH -
25118/20261(16.04.2026 6797/2026 A.K.PANDA 28. (DIVISION Til)
BENCH-2)
COURT (Sea
25119/2026(16.04.2026 |"E(C) A K PANDA No. [0rder Dtd. 2026-04 No-
6872/2026 15
20 111)
COURT
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25120/2026(16.04.2026 688472026 A PANDA 28. 15 BRANCH-2 INo—1
COURT
WP (C) - Order Dtd. 2026-04- (Sea
25121/2026(16.04.2026 689172026 A.K.PANDA gg. 1% NoT
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
25122/2026/16.04.2026 10781/2026 A PANDA NO. 15 BRANCH-3 |NO
20 13)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT N
25123/2026(16.04.2026 689872026 A.K.PANDA NO. 15 BRANCH-3 |NO
20 11)
COURT (Sea
25124/2026(16.04.2026 |"E(C) A K PANDA No. [0rder Dtd. 2026-04 No-
10782/2026 15
20 11)
COURT (Sea
WP (C) - Order Dtd. 9999-12- |WRIT -
25125/2026/16.04.2026 10701/2026 H K MOHANTA NO. 31 BRANCH-2 |NO
21 34)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT N
25126/2026(16.04.2026 689972026 A.K.PANDA NO. 15 BRANCH-3 |NO
21 11)
SUBASH COURT
25127/2026 |16.04.2026 ?ig;zom CHANDRA NO. 9 gfder Ptd. 9999-12- igggii éif?
ACHARYA OLD
COURT
WP (C) - Order Dtd. 2026-04- (Sea
25128/2026/16.04.2026 6912/2026 A.K.PANDA NO. 9 15 No1
OLD
COURT
WP (C) - Order Dtd. 2026-04- (Sea
25129/2026/16.04.2026 937272026 CHITTA RANJAN NO. 9 15 No—1
OLD
COURT (Sea
WP (C) - Order Dtd. 9999-12- |WRIT N
25130/2026/16.04.2026 508572026 B.K. SWAIN NO. 31 BRANCH-3 |NO
21 13)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT -
25131/2026/16.04.2026 6860/2026 A.K.PANDA NO. 15 BRANCH-7 |NO
21 44)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT -
25132/2026|16.04.2026 6865/202¢6 |P-K-PANDA gg. 15 BRANCH-3 Ti)
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46

477
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52

53

54
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56

57

58

59

60

6l

62

COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT _
25133/202616.04.2026 6868/2026 A.K.PANDA NO. 15 BRANCH—4 No
21 17)
COURT (Sea
25134/2026(16.04.2026 |"F (S A.K.PANDA No, Order Dbtd. 2026-04 No-
6915/2026 15
21 17)
COURT
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25135/202616.04.2026 6917/2026 A.K.PANDA g?. 15 BRANCH-2 |[No—7
COURT
WP (C) - Order Dtd. 2026-04- (Sea
25136/2026|16.04.2026 8703/202¢ P-K.PANDA 1;1? 15 No—7
COURT (Sea
WP (C) — Order Dtd. 2026-04- |WRIT _
25137/20261(16.04.2026 8759/2026 A.K.PANDA NO. 15 BRANCH-8 No
21 39)
COURT
WP (C) - Order Dtd. 2026-04- [WRIT (Sea
25139/202616.04.2026 8793/2026 A.K.PANDA gg. 15 BRANCH-1 |[No-3
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
25140/2026(16.04.2026 8831/2026 A.K.PANDA NO. 15 BRANCH-8 No
21 39)
COURT
WP (C) — Order Dtd. 2026-04- |WRIT (Sea
25142/20261(16.04.2026 6870/2026 A.K.PANDA 2?. 15 BRANCH-2 |No-7
COURT
WP (C) - Judgement Dtd. 2026- WRIT (Sea
25143/202616.04.2026 17762/2023 D.SETHI 2?. 04-10 BRANCH-1 |No-2
COURT
CONTC- Order Dtd. 2026-04- (Sea
25144/2026|16.04.2026 1985/2026 S.P.SAMANTA g?. 10 No-?
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
25146/2026|16.04.2026 9378/2026 J.R.BEHERA NO. 15 BRANCH-6 No
21 35)
COURT
WP (C) — Order Dtd. 2026-04- [WRIT (Sea
25147/2026116.04.2026 159/2026 M.BASU g?. 15 BRANCH-2 |No-7
COURT
CRLMP- Order Dtd. 2026-04- (Sea
25149/2026|16.04.2026 427/2026 A.K.BEHERA g?. 15 No—7
COURT
CRLMP- Order Dtd. 2026-04- (Sea
25150/2026(16.04.2026 1353/2025 G.SUNDARA 1;(; 09 No—7
COURT
CRLMP- HIMANSU Order Dtd. 2026-04- (Sea
25153/2026|16.04.2026 3555056  |sEkHAR JENA ot os No-7
COURT
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25158/2026|16.04.2026 10120/2026 G. JAYSINGH g?. 15 BRANCH-7 |No-5
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT _
25159/2026|16.04.2026 6353/2026 |0+ SAHOO NO. 10 BRANCH-5 |NO
21 22)
COURT (Sea
25161/2026(16.04.2026 "% \C) J. LENKA No. |order Dtd. 2026-04 No-
9155/2026 o1 15 22)




63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

79

COURT (Sea
WP (C) - Order Dtd. 2026-04- WRIT _
25162/2026(16.04.2026 || =17 Is. K. MOHANTY no. (% s [N
21 20)
COURT (Sea
WP (C) - Order Dtd. 9999-12- |[WRIT e
25164/2026(16.04.2026 | /o17  ls. C. D. DasH No. 2 |37 o e [N
OLD 24)
COURT (Sea
25165/2026 |16.04.2026 ?5522/2026 S. C. D. DASH NO. 2 2fder Dtd. 9999-12 No-
OLD 24)
) COURT - (Sea
25167/2026|16.04.2026 ?5521/2026 S. C. D. DASH NO. 2 gfder Dtd. 9999-12 No-
OLD 24)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT ©
25169/2026(16.04.2026 |32 %) - . |B. SAHOO No. 2 7% nencH_3 NO
OLD 13)
B COURT o (Se
25171/2026 |16.04.2026 22532026 B. SAHOO NO. 2 ?Eder Dtd. 2026-04 No-
OLD 13)
B COURT o (Sea
25173/202616.04.2026 25622/2025 S. NAHAK NO. 2 ?gder Dtd. 2026-04 No-
OLD 13)
COURT (Sea
25176/202616.04.2026 |"E(C) S. K. MOHANTY No. 2 Order Dtd. 2026-04 No-
7309/2026 15
OLD 13)
B COURT o (Se
25177/2026 |16.04.2026 f§§2>2026 A. K. SAHOO NO. 2 ?gder Dtd. 2026-04 No-
OLD 13)
COURT (Sea
25178/2026 |16.04.2026 §§§§>2026 S. MISHRA NO. 2 ?gder Ptd. 2026-04 No-
OLD 13)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT _
25179/2026(16.04.2026 |1\ ()7 |H. S. PATKRAY No. 2 0% e cng Mo
OLD 40)
B COURT o (Sea
25180/2026 |16.04.2026 Z§2§§X25 K.N.SAHOO NO. 2 gzder btd. 2026-04 No-
OLD 40)
COURT (Sea
25183/2026 |16.04.2026 §E?52026 ?ﬁgiN SHAKTI NO. 2 fgder Dtd. 2026-04 No-
OLD 40)
COURT (Sea
25184/202616.04.2026 " (C) S. N. MISHRA No. p [0rder Dtd. 2026-04 No-
9105/2025 15
OLD 40)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-04- |BRANCH _
25185/2026(16.04.2026 |- =17 |P.K.JENA ggb 2|97 rTSTON Ti9)
BENCH-3)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2026-04- |BRANCH
25186/2026(16.04.2026 || /o07 o CIR. K. BISOT ggb 2 9% s Ti4)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT ©
25187/2026(16.04.2026 21007 |p. PANIGRAHI No. 2 (7% A e [N
OLD 10)
80 [25188/2026[16.04.2026  |WP (C) - P. JENA [COURT |order Dtd. 2026-04- [(Sea




81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

168/2025 NO. 2|15 No-
OLD 10)
WRIT
COURT (Sea
WP (C) - Order Dtd. 9999-12- |BRANCH _
25189/2026(16.04.2026 324007 |s. K. PANDA Tg. o rTSTON TSO)
BENCH-3)
COURT (Sea
25202/2026(16.04.2026 £ S) K PRADHAN no. |Order btd. 2026-04 No-
8570/2026 15
15 120)
) COURT - (Sea
25203/2026 |16.04.2026 Tg§§;/2026 K. PANDA NO. 2 gfder Dtd. 9999-12 No-
OLD 120)
COURT (Sea
WP (C) - Order Dtd. 9999-12- |WRIT ©
25208/2026(16.04.2026 101007 |7 QUMAN wo. 2 (37 o ey N
OLD 45)
COURT
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
25209/2026(16.04.2026 |30 “17 M. N.MOHANTY ggb 2 9% i s
COURT (Sea
WP (C) - Order Dtd. 2026-04- |WRIT ©
25210/2026(16.04.2026 g (o) . IN.K.ROUT No. 2 % nrencHo1 NO
OLD 31)
COURT (Sea
WP (C) - WRIT ©
25211/2026(16.04.2026 |50 |A.K.BEHERA NO. 2 e crg Mo
OLD 17)
B COURT - (Sea
25213/2026 |16.04.2026 ?§g§5326 MUDULT NO. 3 Sgder Ptd. 2026-01 No-
OLD 17)
WP (C) - COURT lOrder Dtd. 9999-12- |WRIT (Sea
25214/2026(16.04.2026 |3 15)7 ls. k. monaNTY o s o NCHT Sg;
(Sea
BLAPL- COURT
25215/2026(16.04.2026 ol TAKRI Lo 22;
) COURT - (Sea
25216/2026 |16.04.2026 §§5/2026 . SAMAL NO. 2 gider Ptd. 9999-12 No-
OLD 48)
COURT (Sea
25217/2026 |16.04.2026 22252026 MR SAHOO NO. 2 ?gder Ptd. 2026-04 No-
OLD 48)
COURT (Sea
25218/2026|16.04.2026 ?§§§32026 B NAYAK NO. 2 ggder Dtd. 2026-04 No-
OLD 48)
COURT (Sea
25219/2026|16.04.2026 §g§52026 C SAHU NO. 2 ?gder Dtd. 2026-04 No-
OLD 48)
COURT (Sea
25220/2026 |16.04.2026 §i§52026 U C DORA NO. 2 ?gder Ptd. 2026-04 No-
OLD 48)
COURT (Sea
25221/2026|16.04.2026 |[CCAPL DILLIP SAMAL No. o |Order Dtd. 2026-04- ..., No-
427/2026 15
OLD 13)
COURT (Sea
25222/2026|16.04.2026 |CUBPL N K SATPATHY No. 2 Order Dtd. 2026-04 No-
1165/2026 oon 2 s o




98

99

00

01

02

03

04

05

06

07

08

09

10

11

12

13

14

15

16

17

COURT (Sea
25223/2026|16.04.2026 |CDBPL B S SWAIN c.o. |no. o Order Dtd. 2026-04 No-
9077/2025 15
OLD 13)
COURT (Sea
BLAPL- PRATAP KU. Order Dtd. 2026-04-
25224/202616.04.2026 c.o. NO. 2 No-
843/2026 |BARIK op |15 )
COURT (Sea
25225/2026 |16.04.2026 |CCBPL M R SAHOO c.o. |no. o Order Dtd. 2026-04 No-
382/2026 15
OLD 13)
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT ©
25226/2026(16.04.2026 |g oo [P. K. BARIK [C.O. NO. 2| . RANCH-g MO
OLD 39)
COURT (Sea
25228/202616.04.2026 " (C) B. K. PARDHI |C.O. No. p [0rder Dtd. 2026-04 No-
5236/2026 15
OLD 39)
COURT
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25244/2026 (16.04.2026  |oo5.0 o0, |G SUNDARA c.o. ggb 2 |on RANCH-2 Nee
COURT (Sea
WP (C) - Order Dtd. 2026-04- |[WRIT ©
25245/2026 (16.04.2026 ;0.0 ¢ [R. ROUT c.o. No. 2 . eanchg NO
OLD 24)
COURT (Sea
BLAPL- BIBEKANANDA Order Dtd. 2026-04-
25257/2026(16.04.2026 |7 000 ol c.o. No. 2 |-¢ No-
OLD 24)
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
24898/2026 (16.04.2026 |} o250, |JAYADEV BHOI |GENERAL Ve R ANCH-3 TZ;
SAMBIT , , WRIT (Sea
24899/2026 (16.04.2026  WA-22/2019 0 " GENERAL Entire Brief ApPEAL  INeod
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
24900/2026 (16.04.2026  |g 0”7, |JAYADEV BHOI |GENERAL i R ANCHT SZ;
DREF- (Sea
24901/2026|16.04.2026 HIRARAM BHOI |GENERAL Entire Document No-
1/2002 42)
RSA- SECOND (Sea
24902/2026 (16.04.2026 |," . [RAHUL MOHANTY GENERAL Vakalatnama oepEAL  |Nees
24907/2026|16.04.2026 |PREE- HIRARAM BHOI |GENERAL Entire Document (Sea
2/2001 No-5
RSA- . SECOND (Sea
24908/2026(16.04.2026 |, "o [RAHUL MOHANTY GENERAL Misc.case aopmaL leos
24922/2026|16.04.2026 |PREE- HIRARAM BHOT |GENERAL Entire Document (Sea
2/2001 No-5
24937/2026|16.04.2026 |PREE- HIRARAM BHOT |GENERAL Entire Document (Sea
1/2001 No-5
24949/2026|16.04.2026 |PhBE- HIRARAM BHOTI |GENERAL Entire Document (Sea
2/2000 No-5
WRIT
WP (C) - SAMBIT BRANCH (Sea
24952/2026|16.04.2026 4411/2022 |PANTGRAHT GENERAL Entire Brief (DIVISION T;I)
BENCH)
WP (C) - SAMARENDRA . WRIT (Sea
24953/202616.04.2026 507" 5056 |pEURA GENERAL Final Order BRANCH-1 [No-4




18

19

20

21

22

23

24

25

26

277

28

29

30

31

32

33

34

35

36

37

38

WP (C) -

AMIYA BHUSAN

WRIT

(Sea

24954/2026|16.04.2026 6800/2026 |DASH GENERAL Entire Brief BRANCH-5 22;
LAA— (Sea
24955/2026116.04.2026 HIRARAM BHOI |GENERAL Entire Document No-
50/2026 22)
LAA- (Sea
24956/2026116.04.2026 HIRARAM BHOI |GENERAL Entire Document No-
23/2025 22)
BLAPL- SRITAM KUMAR Order Dtd. 2026-04- (Sea
24957/2026|16.04.2026 1031/2026 |MOHAPATRA GENERAL 15 22;
LAA- . FIRST (Sea
24958/2026(16.04.2026 |00 o HIRARAM BHOI |GENERAL Entire Document APPEAL R
LAA- . (Sea
24959/2026116.04.2026 15/2024 HIRARAM BHOI |GENERAL Entire Document No-3
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
24986/2026 (16.04.2026 | o,o> o . (APARESH BHOI |GENERAL Vs R ANCH-2 gz;
BLAPL- Order Dtd. 2026-04- (Sea
24987/202616.04.2026 SAROJ BARTK |GENERAL . No-
627/2026 15 34)
WP (C) - PRATYASHISH Order Dtd. 2026-04- (Sea
25026/2026 (16.04.2026 |11 207 0 | iy GENERAL e 22;
WP (C) - CHITTA RANJAN Order Dtd. 2023-11- |[WRIT (Sea
25031/202616.04.2026 |1 5505 /5051 |pATTANIK GENERAL 23 BRANCH-3 gg;
WP (C) — Order Dtd. 2026-04- |WRIT (Sea
25091/2026|16.04.2026 10833/2025 B. PRADHAN GENERAL 16 BRANCH-2 |No-7
WP (C) - Order Dtd. 2026-04- (Sea
25101/2026 (16.04.2026 | )/ 2", INIRANJAN HOTA GENERAL 0 R
WP (C) - Order Dtd. 2026-04- (Sea
25107/2026 (16.04.2026 | )/ ot o, INIRANJAN HOTA GENERAL 0 R
ABLAPT,— SUNTI, KUMAR Order Dtd. 2018-08- (Sea
25138/2026|16.04.2026 12882/2017 PALAT GENERAL o8 No—7
MACA- (Sea
25181/2026 (16.04.2026 |50 o, [HIRARAM BHOI |GENERAL Vakalatnama R
RVWPET- SANDHYARANT . . CIVIL (Sea
25182/2026|16.04.2026 66/2024 PANT GENERAL Entire Brief REVISION [No-1
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |[WRIT (Sea
25199/2026(16.04.2026 10931/2022 RANA GENERAL 17 BRANCH-7 Tg;
MANOJ KUMAR Order Dtd. 2026-01- |[WRIT (Sea
25201/2026|16.04.2026 WA-97/2025 RANA GENERAL o1 APPEAL No-7
SURESH
25204/2026(16.04.2026 [0 250 ICHANDRA GENERAL Jpder brd. 2026704 i
PRADHAN
BLAPT— DEBIDUTTA Order Dtd. 2026-04- (Sea
25205/2026|16.04.2026 12987/2025 MOHAPATRA GENERAL 16 BAIL-2 Tg;
JCRLA- DEBIDUTTA Order Dtd. 2026-04- (Sea
25206/2026|16.04.2026 123/2024 MOHAPATRA GENERAL 16 No-
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46

477

48

49

50

51

52

53

54

55

56

110)

_ SURESH e (Sea
25207/2026|16.04.2026 2?;252026 CHANDRA GENERAL ?gder ptd. 2026-04 No-
PRADHAN 10)
SURESH (Sea
25212/2026|16.04.2026 ?fégé/2025 CHANDRA GENERAL ?gder ptd. 2026-04 giiECH_S No-
PRADHAN 21)
WA- MANOJ KUMAR Order Dtd. 2026-03- |WRIT (Sea
25227/2026(16.04.2026 |10 o ooc oo GENERAL e ADPEAL R
ABLAPL- ABHISIDDHANTA Order Dtd. 2024-08- ~ (Sea
25229/2026 16.04.2026 [0 S0ou [canog GENERAL o BATL-2 R
(Sea
WP (C) - GOPAI, KRUSHNA Judgement Dtd. 2026- WRIT ©
25255/2026 (16.04.2026 [T o000 | GENERAL a1z R ANCH-S 28)
WP (C) - PARTHA Order Dtd. 2026-04- |[WRIT (Sea
24964/2026116.04.2026 11 4546/5026 |saraTHI DAS | CoNERAD 16 BRANCH-5 22;
FAO- Order Dtd. 2025-03- [LSC: (s
24967/2026|16.04.2026 P K ROUTRAY |GENERAL raer . APPEAL ea
450/2018 21 No-2
SEC.
WP (C) — Order Dtd. 2026-03- |[WRIT (Sea
24969/202616.04.2026 |, /o0 |S C DASH GENERAL 05 RRANCH-2 oo
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
24970/202616.04.2026 | o-0" 00 |S C DASH GENERAL g R ANCH-3 TZ;
WP (C) - Order Dtd. 2019-11- |[WRIT (Sea
24972/202616.04.2026 |J =00 IS C DASH GENERAL oe R ANCH-3 T§;
WRIT (ses
WP (C) - Order Dtd. 2019-11- |BRANCH ©
24973/202616.04.2026 |c. 000 |S C DASH GENERAL oe (DTVISTON Ti6)
BENCH)
WP (C) - Order Dtd. 2019-11- |[WRIT (Sea
24974/2026(16.04.2026 |37 300" oIS C DASH GENERAL o R ANCH-8 ig;
WP (C) - Order Dtd. 2026-02- |WRIT (Sea
24975/202616.04.2026 |c )00 0 |S C DASH GENERAL 03 RANCH- gg;
WP (C) - Order Dtd. 2026-02- |WRIT (Sea
24976/202616.04.2026 |, 0700 |S C DASH GENERAL 09 ERANCH-2 INoed
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
24977/202616.04.2026 |]]ccn” 00 |S C DASH GENERAL 05 R ANCH-3 23;
WP (C) - Order Dtd. 2026-03- |[WRIT (Sea
24978/2026 16.04.2026  |goo0) o0, |S C DASH GENERAL e R ANCH-8 zg;
WP (C) - Order Dtd. 2012-08- (Sea
24979/202616.04.2026 |70 . |S C DASH GENERAL o 23;
WP (C) - Order Dtd. 2012-08- (Sea
24980/202616.04.2026 |J 5c0" 0 . |S C DASH GENERAL 05 zg;
57 [24981/2026 [16.04.2026  |wp (C) - 'S C DASH GENERAL | lorder Dtd. 2012-08- [WRIT |(Sea
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6l
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65

66

67

68

69

70

71

72

73

74

75

76

77

8114/2010 02 BRANCH-1 |No-

30)
WP (C) - Order Dtd. 2012-08- |WRIT (Sea

24982/2026|16.04.2026 15378/2021 S C DASH GENERAL 02 BRANCH-4 23;
WP (C) - Order Dtd. 2012-08- (Sea

24983/2026|16.04.2026 8406/2010 S C DASH GENERAL 02 2?;
WE (C) - Order Dtd. 2019-01- (Ses

24984/2026(16.04.2026 |, oo0" 0, U CHHOTARAY |GENERAL 25 23;
WRIT (e

WP (C) - MANOJ KUMAR Order Dtd. 2026-07- |BRANCH ©

24996/2026|16.04.2026 10202/2026 PANT GENERAL 01 (DIVISION TiS)

BENCH-2)

BLAPL- Order Dtd. 2026-04- (Sea

24999/2026|16.04.2026 B. N. SAHU GENERAL ) No-

960/2026 15

115)
CRLA- BINDU SAGAR Order Dtd. 2026-03- (Sea

25003/2026(16.04.2026 | o ‘oo, AN GENERAL " No-
115)
ABLAPL- HIMANSHU KUMR Order Dtd. 2026-04- (Sea
25007/2026|16.04.2026 2017/2026 |BHOL GENERAL 15 BAIL-1 No—?
BLAPI,— Order Dtd. 2026-04- (Sea
25010/2026|16.04.2026 959/2026 N. SAHU GENERAL 15 No—?
FAO- JYOTI RANJAN Order Dtd. 2026-04- (Sea
25012/2026|16.04.2026 196/2026 NAYAK GENERAL 15 No—2
BLAPI— JYOTI RANJAN Order Dtd. 2026-04- (Sea
25013/2026|16.04.2026 929/2026 NAYAK GENERAL 15 No—2
WP (C) - JYOTI RANJAN Order Dtd. 2026-04- (Sea
25015/2026|16.04.2026 10649/2026 NAYAK GENERAL 15 No-?2
BLAPI— JYOTI RANJAN Order Dtd. 2026-04- (Sea
25017/2026(16.04.2026 |og 0 o [ GENERAL Vs R
CRLMC- JYOTT RANJAN Order Dtd. 2026-04- (Sea
25018/2026|16.04.2026 4504/2025 NAYAK GENERAL 15 No-?2
(Sea

WP (C) - JYOTI RANJAN Order Dtd. 2026-04- |[WRIT ©

25024/2026|16.04.2026 9968/2026 |NAYAK GENERAL 15 BRANCH-7 Tg)
WP (C) - JYOTT RANJAN Order Dtd. 2026-04- |[WRIT (Sea

25025/2026|16.04.2026 25263/2025 NAYAK GENERAL 15 BRANCH-4 g?;
WP (C) - Order Dtd. 2026-01- |WRIT (Sea
25034/2026|16.04.2026 34719/2025 S C DASH GENERAL 08 BRANCH-2 No-1
WP (C) - Order Dtd. 2026-04- (Sea
25036/2026|16.04.2026 31900/2025 A SUNDARAY GENERAL 15 No—7
WP (C) - Order Dtd. 2026-04- (Sea
25038/2026|16.04.2026 28557/2025 A SUNDARAY GENERAL 15 No—7
BLAPL- Order Dtd. 2026-04- (Sea
25040/2026|16.04.2026 794/2026 J BEHERA GENERAL 15 No—7
WP (C) - Order Dtd. 2026-04- |WRIT (Sea

25041/2026(16.04.2026 |3 ot o0, (A SUNDARAY  |GENERAL i maNCH-g NO

42)
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84

85

86

87

88

89

90

91

92

93

94

95

(Sea

25043/2026|16.04.2026 |2 AMBTKA GENERAL Order Dtd. 2026-03- No-
426/2026 30
42)
BLAPL- Order Dtd. 2026-04- (Sea
25045/202616.04.2026 [g'cn >0 . |G R PATRA GENERAL e ﬁ;;
WP (C) - Order Dtd. 2026-04- (Sea
25047/2026 (16.04.2026 | 5>, |G R PATRA GENERAL Vs ﬁ;;
WP (C) - Order Dtd. 2026-04- (Sea
25048/202616.04.2026 |c. oo o |G R PATRA GENERAL e S;;
CRLMC- Order Dtd. 2026-04- (Sea
25050/2026|16.04.2026 N BEHERA GENERAL . No-
846/2026 07 1)
ABLAPL- Order Dtd. 2026-04- (Sea
25052/2026|16.04.2026 B TRIPATHY GENERAL : No-
2004/2026 15 1)
ABLAPL- Order Dtd. 2026-04- (Sea
25053/202616.04.2026 B TRIPATHY GENERAL . No-
1993/2026 15 1)
WRIT (ses
WP (C) - Order Dtd. 2026-04- |BRANCH ©
25056/2026 (16.04.2026 |7, >% 0 [KSHIESH GENERAL e (DTVISTON Ti5)
BENCH-2)
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25058/2026(16.04.2026 |1 oac0", 0 |KSHIESH GENERAL s R ANCH-8 gi;
WP (C) - Order Dtd. 2026-04- (Sea
25060/2026 (16.04.2026 |30, >0" o0, [KSHITISH GENERAL e ii;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25062/2026 (16.04.2026 |10, >0" o, - [KSHITISH GENERAL e RRANCH-1 o g
WRIT (ses
WP (C) - Order Dtd. 2026-04- |BRANCH ©
25063/2026 (16.04.2026 |1, =5 [KSHITISH GENERAL e (DTVISTON Til)
BENCH-2)
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25065/2026 (16.04.2026 |3 0,25 o0, [KSHITISH GENERAL s R ANCH-2 22;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25067/202616.04.2026 |} 0, 0 0,  [KSHITISH GENERAL e R ANCH-2 ﬁ?}
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25068/2026 (16.04.2026 |1, /e o0, [KSHITISH GENERAL Te R ANCH-2 Zg;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25069/2026 (16.04.2026 |12y o0, [KSHITISH GENERAL e R ANCH-3 TZ;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25071/202616.04.2026 |1 050, KSHITISH GENERAL 15 BRANCH-8 28;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25073/202616.04.2026 |1 000 50,6 KSHITISH GENERAL 15 BRANCH-1 [No-
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98

99

00

01

02

03

04

05

06

07

08

09

10

11

12

13

31)

(Sea

WP (C) - Order Dtd. 2026-04- |[WRIT ©

25074/2026 (16.04.2026 | 0 "o [KSHITISH GENERAL Vs R ANCH-3 TZ)
CRLMC- Order Dtd. 2026-04- (Sea

25076/2026|16.04.2026 N BEHERA GENERAL : No-
846/2026 07 )
CRLMC- Order Dtd. 2026-04- (Sea

25077/2026 (16.04.2026 |;,~ ">, |B K BEHERA  GENERAL 08 TZ;
CRLMC- Order Dtd. 2026-04- |CRIMINAIL |(Sea
25078/2026 (16.04.2026 |;,/"> . |B K BEHERA  GENERAL 08 s R
CRLMC- Order Dtd. 2026-04- |CRIMINAIL |(Sea
25079/2026 (16.04.2026 |;, -0 |B K BEHERA  GENERAL 08 s et
WP (C) - Order Dtd. 2026-05- |[WRIT (Sea

25082/2026(16.04.2026 |3 00000, |S BISWAL GENERAL o1 R ANCH- 28;
WP (C) - Order Dtd. 2026-05- (Sea

25083/2026 (16.04.2026 |} 0" oo |S BISWAL GENERAL o1 28;
WP (C) - Order Dtd. 2026-05- |[WRIT (Sea

25084/2026(16.04.2026 [} 00", o |S BISWAL GENERAL o1 R ANCHLS 28;
WP (C) - Order Dtd. 2026-05- |[WRIT (Sea

25085/2026(16.04.2026 |3 000", |S BISWAL GENERAL o1 R ANCH-6 22;
WP (C) - Order Dtd. 2026-05- |[WRIT (Sea

25086/2026 (16.04.2026 |} o500 IS BISHAL GENERAL o R ANCH- 23;
WP (C) - Order Dtd. 2026-05- |[WRIT (Sea

25087/2026(16.04.2026 | j 00700, |S BISHAL GENERAL o1 R ANCHT Tg;
BLAPL- Order Dtd. 2026-04- (Sea

25088/2026(16.04.2026 |00 "o |S BISWAL GENERAL i T§;
WP (C) — Order Dtd. 2026-04- |WRIT (Sea
25089/2026 (16.04.2026 |, /=", [P K DASH GENERAL 08 RANCH-1 o3
CMP- Order Dtd. 2025-11- (Sea
25090/2026 (16.04.2026 |g.0” oo, [P K PARIDA  |GENERAL o R
WP (C) - Order Dtd. 2024-03- |[WRIT (Sea

25141/2026(16.04.2026 | (o 2%> ., [A K SARANGI |GENERAL 20 R ANCH-3 gg;
WRIT (e

WP (C) - Order Dtd. 2024-04- |BRANCH ©

25145/2026(16.04.2026 |5c =), |M. R. BARIK |GENERAL 05 (DTVISTON T87)

BENCH-1)

BLAPL- Order Dtd. 2026-02- (Sea

25148/202616.04.2026 R.R.NAYAK GENERAL : No-

11945/2025 12

107)
WP (C) - Order Dtd. 2025-12- |[WRIT (Sea

25151/2026 (16.04.2026 |J ooy’ o01 o (D PATTANAIK  |GENERAL o R ANCH-S 22;
14 [25152/2026[16.04.2026 |WP (C) - D PATTANAIK |GENERAL | lorder Dtd. 2025-12- [WRIT [(Sea
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22

23

24

25

26
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28

29

30

31

16551/2019 04 BRANCH-5 |No-
22)
WP (C) - Order Dtd. 2025-12- |[WRIT (Sea
25154/202616.04.2026 |jco” 00 oD PATTANAIK |GENERAL oa R ANCH-S 23;
WP (C) - Order Dtd. 2025-12- |[WRIT (Sea
25155/2026 (16.04.2026 |J 02" oD PATTANAIK |GENERAL o R ANCH8 23;
WP (C) - Order Dtd. 2026-01- |[WRIT (Sea
25156/2026 (16.04.2026 |50 3o 0, [K C PANDA GENERAL b R ANCH-3 gg;
RSA- Order Dtd. 2015-08- (Ses
25157/2026|16.04.2026 H K PATRA GENERAL : No-
467/2007 05 28)
CRLLP- Order Dtd. 2026-03- (Sea
25160/2026(16.04.2026 |/ 00 S K PRADHAN |GENERAL " BAIL-1 et
CRLMC- Order Dtd. 2023-05- |CRIMINAL |(Sea
25163/2026(16.04.2026 | >, |H K PATRA GENERAL 5 mrsc oo
ABLAPIL- Order Dtd. 2020-11- |CRIMINAIL |(Sea
25166/2026(16.04.2026 | g 0" 0 IC SAMAL GENERAL 05 rse oo
CMP- Order Dtd. 2023-02- |[WRIT (Sea
25168/2026(16.04.2026 |'col o000 [P K MOHANTY |GENERAL o R ANCH-3 Ti;
WRIT
WP (C) - BRANCH (Sea
25170/2026(16.04.2026 |0 0”00 o|R K MAHABHOI |GENERAL Affidavit (DTVTSION ng)
BENCH-1)
FAO- Order Dtd. 2025-12- [LSC- (s
25172/202616.04.2026 P K SINGH GENERAL raer : APPEAL ea
235/2020 24 No-5
SEC.
CRLA- Order Dtd. 2026-04- |CRIMINAL | (562
25174/2026(16.04.2026 |7, *7 ., |B R MOHANTY |GENERAL o APPEAL TS;
WRIT (e
WP (C) - PRAFULLA Order Dtd. 2025-12- |BRANCH ©
25175/202616.04.2026 |1 5000 /2025 |cHANDRA pas  |CENERAL 10 (DIVISION T87)
BENCH-1)
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25190/2026 (16.04.2026 |3, %50 M BEHERA GENERAL 05 R ANCH- gg;
WP (C) - Order Dtd. 2026-04- (Sea
25191/2026 (16.04.2026 |1, M BEHERA GENERAL o7 23;
WP (C) - Order Dtd. 2026-01- (Sea
25192/20261(16.04.2026 11039/2025 M BISWAL GENERAL 25 gg;
CRLMC- Order Dtd. 2026-04- (Sea
25193/202616.04.2026 R K BARIK GENERAL : No-
946/2026 30 29)
CRLREV- Order Dtd. 2026-03- (Sea
25194/2026|16.04.2026 J P KAR GENERAL : No-
545/2024 09 29)
32 [25195/2026[16.04.2026  |wp (C) - D sAaMAL GENERAL | lorder Dtd. 2026-04- [(Sea
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477
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49

50

51

52

53

10313/2026 15 No-
39)
cMP- Order Dtd. 9999-12- (Ses
25196/2026 16.04.2026 | [ooo o0 . (M K NAYAK GENERAL 31 23;
CRLREV- Order Dtd. 2026-04- (Sea
25197/202616.04.2026 M K SWAIN GENERAL : No-
230/2026 10
39)
WE (C) - Order Dtd. 2025-12- (Ses
25198/2026 [16.04.2026  |1cqor o ooc|J SRHOO GENERAL 15 23;
CRLMP- Order Dtd. 2026-04- (Ses
25200/202616.04.2026 S S BISWAL GENERAL : No-
45/2026 07 29)
BLAPL- S. R Order Dtd. 2026-04- (Sea
25230/2026 16.04.2026 |00 5o GENERAL 1: BATL-2 Tg;
FAO- Order Dtd. 2026-04- [1SC- (s
25231/2026|16.04.2026 R. K. DEHURY |GENERAL raer . APPEAL ea
70/2026 15 No-5
SEC.
CRLMC- Order Dtd. 2026-04- (Sea
25232/2026 16.04.2026 | [( o oo . |J. DEHURY GENERAL o1 Nooe
ABLAPL- JADUNATH Order Dtd. 2026-04- (Sea
25233/2026 16.04.2026 [0 oo Lo GENERAL 15 Nooe
WP (C) - Order Dtd. 2026-04- (Sea
25234/2026(16.04.2026 |g1o=" - |SARAT DASH GENERAL e R
CRLMC- Order Dtd. 2026-04- (Sea
25235/2026 16.04.2026  |[7o00 o [B. N. SAHU GENERAL e Nooe
CRLMC- Order Dtd. 2026-04- (Sea
25236/2026 16.04.2026 |7 00 [B. N. SAHU GENERAL T R
CRLMC- Order Dtd. 2026-04- (Sea
25237/2026 (16.04.2026 7o 0o [B. N. SAHU GENERAL T R
CRLMC- Order Dtd. 2026-04- (Sea
25238/2026 16.04.2026 ;70 [B. N. SRHU GENERAL e Nooe
CRLMC- Order Dtd. 2026-04- (Sea
25239/2026 16.04.2026 |7/ 0 o [B. N. SRHU GENERAL s R
CRLMC- Order Dtd. 2026-04- (Sea
25240/2026 16.04.2026 |7 20 o [B. N. SRHU GENERAL s R
CRLMC- Order Dtd. 2026-04- |CRIMINAL |(Sea
25241/2026(16.04.2026 |/ 7/ o |B. N. SAHU GENERAL e M1sC Mo
WP (C) - SARAT KUMAR Order Dtd. 2026-03- (Sea
25242/2026 (16.04.2026 ) 00 o |ooat GENERAL 13 R
WP (C) - SARAT KUMAR Order Dtd. 2026-03- (Sea
25243/2026 (16.04.2026 )5 0o |ooat GENERAL 13 R
WP (C) - Order Dtd. 2026-01- |WRIT (Sea
25246/2026 16.04.2026 ;- o' oo D K JENA GENERAL 28 R ANCH-T ZZ;
FAO- Order Dtd. 2024-01- [15C- (Sea
25247/202616.04.2026 M NAYAK GENERAL : APPEAL
57/2021 04 No-2
SEC.
WP (C) — Order Dtd. 2022-11- |WRIT (Sea
25248/2026 16.04.2026 1 o0’ oS K LENKA GENERAL 30 ERANCH-8  New
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57
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60

61

62

63

64

65

66

67

68

69

70

71

72

73

29)

WP (C) - Order Dtd. 2025-05- |WRIT (Sea

25249/202616.04.2026 |1 oo 000 o [R K BARIK GENERAL 02 BRANCH-1 |Noes

ABLAPL- Order Dtd. 2017-09- (Sea

25250/2026|16.04.2026 13643/2017 B R DALAT GENERAL 05 No-?

Order Dtd. 2010-08- |WRIT (Sea

25251/2026 |16.04.2026 |WA-47/2007 |J K GENERAL 05 opEAL e

WA - Order Dtd. 2010-08- |WRIT (Sea

25252/2026(16.04.2026 |17 o0,y |J K GENERAL 05 opEAL o4

25253/2026|16.04.2026 |WA-61/2008 |J K GENERAL Jpder brd. 2010708 (e

25254/2026(16.04.2026 |WA-74/2006|J K GENERAL Jpder brd. 2010-08- (e

0Jc- Order Dtd. 2007-09- (Sea

25256/2026(16.04.2026  |/'s0c 0. [P K BISWAL GENERAL 20 R

WP (C) - Order Dtd. 2026-03- |[WRIT (Sea

25258/2026|16.04.2026 33499/2023 S K PRADHAN GENERAL 11 BRANCH-1 28;

WP (C) - Order Dtd. 2025-12- |[WRIT (Sea

25259/202616.04.2026 11379/2020 P K DAS GENERAL 15Petition, Annexure, |[BRANCH-6 SZ;

ELPET- Order Dtd. 2026-04- (Sea

25260/2026 (16.04.2026 |1 0° S SRIVASTAV |GENERAL 25 M.J.C -

TRP (C) - Order Dtd. 2026-05- (Sea

25261/2026(16.04.2026 | g7, S GHOSH GENERAL 0 M.J.C oo

WP (C) - Order Dtd. 2026-04- |[WRIT (Sea

25262/2026116.04.2026 5690/2026 S BARIK GENERAL 10 BRANCH-7 Tg;

WP (C) - Order Dtd. 2026-04- (Sea

25263/2026(16.04.2026 |J o 0o K N SAHOO GENERAL e TS;

WP (C) - Order Dtd. 2026-04- |[WRIT (Sea

25264/2026116.04.2026 10329/2026 K N SAHOO GENERAL 16 BRANCH-8 28;

WP (C) - Order Dtd. 2026-04- (Sea

25265/2026(16.04.2026 |gy0 0”00 K N SAHOO GENERAL e 28;

WP (C) - Order Dtd. 2026-04- (Sea

25266/2026 (16.04.2026 |20, |T BAG GENERAL e 28;

WP (C) - Order Dtd. 2026-04- |[WRIT (Sea

25267/2026(16.04.2026 |g, 200 |J P KAR GENERAL e R ANCH-8 ﬁﬁ}

WRIT (Sea

WP (C) - Order Dtd. 2026-04- |BRANCH ©

25268/2026 (16.04.2026  |g, 0" o |S K NAYAK GENERAL i (DTVTSTON T87)
BENCH-1)

WP (C) - Order Dtd. 2026-04- |WRIT (Sea

25269/2026 (16.04.2026 |g .%o, |S K BEHERA  |GENERAL b ERANCH-2 INes

WP (C) - Order Dtd. 2026-04- |[WRIT (Sea

25270/2026 (16.04.2026 |3 20,0 P K JENA GENERAL 08 RANCH-1 e

74 [25271/2026[16.04.2026  |wp (C) - P K JENA GENERAL | lorder Dtd. 2026-04- [(Sea
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92

136241/2025 | 08 No-4
CRLMC- Order Dtd. 9999-12- (Sea
25272/2026|16.04.2026 |00 o0, [P K PANI GENERAL 11 No-4
CRLMC- Order Dtd. 9999-12- (Sea
25273/2026|16.04.2026 882/2026 |F K PANI GENERAL 11 No-4
CRLMC- Order Dtd. 9999-12- (Sea
25274/202616.04.2026 |- >0 -0 [P K PANI GENERAL 31 R
CRLMC- Order Dtd. 9999-12- (Sea
25275/2026|16.04.2026 | oo o |P K PANI GENERAL 31 R
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
25276/2026|16.04.2026  |gecc)oo, o B DAS GENERAL iy ERANCH-3 TZ;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25277/2026|16.04.2026  |g 0,00, |B DAS GENERAL iy BRANCH-5 22;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25278/202616.04.2026 32,00 - (B DAS GENERAL e BRANCH-3 TZI
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25279/202616.04.2026 | _ o7, 0, o |B SUNDARAY GENERAL e ERANCH-2 |Newr
WP (C) — Order Dtd. 9999-12- |WRIT (Sea
25280/202616.04.2026 120~ o [P K NAYAK GENERAL 31 BRANCH-2 [Noeg
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25281/2026|16.04.2026 |c~ %0, |S S PRADHAN |GENERAL iy BRANCH-8 Zi;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25282/2026|16.04.2026 | 147,50, M NAYAK GENERAL e ERANCH-8 Si;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25283/2026|16.04.2026 |11 c5 0, |P K MOHANTY  |GENERAL e BRANCH-7 Tg;
WP (C) - Order Dtd. 2026-04- |WRIT (Sea
25284/202616.04.2026 |11 o o0 |P K MOHANTY  |GENERAL e R ANCH-3 Tg;
WP (C) - Order Dtd. 2026-04- (Sea
25285/2026|16.04.2026 |1 ) 0, |P K MOHANTY |GENERAL e T§;
WP (C) - Order Dtd. 2026-04- |[WRIT (Sea
25286/2026|16.04.2026 |1 0 )0, |P K MOHANTY |GENERAL Y ERANCH-2 [Noeg
WP (C) - Order Dtd. 2026-04- (Sea
25287/2026|16.04.2026 |1 ) 00 |P K MOHANTY |GENERAL Y R
WP (C) - Order Dtd. 2026-04- (Sea
25288/2026|16.04.2026 |11 cc 0 |P K MOHANTY |GENERAL Y R
WP (C) - Order Dtd. 2026-05- (Sea
25289/2026|16.04.2026 | g0 50, |P BEHERA GENERAL o1 Noesg

N I C (Software Team)



